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trial Finance Corporation of Tndia in 1969· 
70 (July-June) industrial concerns in Maha. 
ruhtra, (mostly Sugar and Textile Coopera. 
tim) got about Rs. 6.46 crores. Financial 
usistance by the Industrial Finance 
Corporation nf India is not granted on ,eli. 
oaal basis but depend. on receipt of appli-
cations from viable projectS. 1 he Corpora-
tiOD bas .not rejected any application for 
IInancial assistance from tb' Kerala State 
duriD, tbe last 12 years. 

(e) The Industrial Plnallce Corpora-
tlnn of India bas been directed to assist as 
far as may be practicable, the indumial 
development of baCkward State! and areas 
i D order that sucb regions may auain I 
more balanced economic development. Tbo 
Corporation considers arplications for 
linancial assistance from projects located 
in less developed States sympathetically sub-
ject to sucb proJecfl being fOUDd technically 
aDd financialiy viable. Tbe Corporation hu 
alae recently announced hs scheme to ex-
tend financial assistance on concessional 
terms to small and medium sized induslrial 
enterprises in backward States/areas. 

(d) Does DOtlrl ... 

lllaatldal Aid to ftoocJ AIr«te4 
Slates 

2S9O. SRRI S. M. BAmRJEE: 
SHRI TRIOIB KUMAR CHAU-

DRURI I 

Will the MiDllt., of FlNANCS be 
pl~ to "ale : 

(I) tbe IInanaal Bid liven 10 the ¥/IrI-
oas Stales for belpiDI tho lIood afl'ecled 
people; and 

(b) wbetber tbe IInanclll aid demanded 
by' tbe SIBtel bu IlOt been liven in 
full , 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI VIDYA 
CHARAN SHUKLA): (a) A Statement 
is laid on tbe Table of the House. 

(b) Cenlral assistance to States towards 
.. ,encuulte OB relief meaaurci aeceasltaled 

on accounl of floods and nther ealamit~ Is 
prOVided Bgainst ceitin.! adopted ":.on tbo 
basis of the recommendations oC Central 
teams deputed to the States 10 make an 
on tbe SPOt assessment of the siluatinn alld 
the requirement oC fUDds for such relief· 
measures. The Cenlral teams make their. 
recommendations afler bolding detailed dis-
cussions with the representalives 01 tbe 
Slate Oovermments, takin. into conlidera- '. 
tion, inter· alia, the estimated expenditure " 
on the reI icC programmes propnsed by tb. 
StaIr Government, the extent of the distreQ . 
resultinB from the natural calamity, popa- ' 
lation atr<cted, tbe extent of los! to 
crops, buildinls and properly. 
the Iype DC prclrammes that 
should be undertaken for relief purposes, 
the linallcial position of tbe State GoverD-
ment, etc. Tbe act ual release of assistanCB, 
iu~ject to the ceilings fixed, i. by way of 
reimbursen.cnt of cxpendilure to be initial-
ly incurred by t he concerned State Govern. 
ments themselves and reported by them 
from time 10 time. 

Statement 

Details of tlnanclal assistance 11_ tD 
States towards expenditure on tlood reUef 
measures during 1969-70 (upto 26th Novem-
ber, 1970) 

1. 
2. 

Assam 
Bibar * 

I. Gujarat 
4. kerala 
,. Utlar Pradesh 
6. West Bensal 

(Rs. in crores) 

2.00 
2.00 
2.00 
1.00 
3.00 
7.00 

* Includes dwulbt .. lier Cltpendituro 
Blso. 

IDfttItlptlOD CODdactecl Into Ibe .ural,..: G( . 
lodlan la.litute of Public AdmlaiatratJ ... 

2'91. SHRI N. SHIVAPPA: Winta. 
Minisler of FINANCE be pleased ·to state I 

(8) wbetber some InvC5tillatioll: Jiu 
recentty baeD coaducted iDto -the - asalll Of'· 




